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MOST URGENT
OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TiS HAZARI COURTS, DELHI

92 5829458
No. /Genl./Circulation/West/THC/2026 Dated, Iij:lrgthﬂ i 5026

Sub.:-- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl. Appeal
No. 73672008 (State NCT of Delhi Vs Tarif Singh).

Ref:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Forwarded copy of letter No. 25942-26002/R.R (Civil)/South/Saket/2026 dated 03.06.2026 along with its
enclosure i.e. Annexure ‘A (Record of 91 Execution Petitions for the year 2012 & 2017 are identified by Record Room
(Civil), South District during the period w.e.f. 21.05.2026 to 31.05.2026 for weeding out) bearing Diary No. 7108 dated
05.06.2026 received, on the subject cited above, from Dr. Saurabh Kulshreshtha, Ld. District Judge - 04/ Ld. Officer-In-
Charge, Record Rooms, South District, Saket Courts Complex, New Delhi, with the request to send the information
related to the pendency of AppcallRevisionlCasechtitionlMatter, if any, of the Cases mentioned in the Annexure "A
{Record of 91 Execution Petitions for the year 2012 & 2017 arc identified by Record Room (Civil), South District
during the period w.e.f. 21.05.2026 to 31.05.2026 for weeding out) be sent to Record Room Sessions, South District
through Official E-Mail 1D : rrcivil-st@ddc.nic.in within 13 days. If the reply not received in the stipulated time, it
will be presumed that there is no AppcaURcvisionlCase!l’ctitionIMattcr pending of the Cases as mentioned in the
Annexure 'A’ (Record of 91 Execution Petitions for the year 2012 & 2017 are identified by Record Room {Civil),
South District during the period w.e.f. 21.05.2026 to 31.05.2026 for weeding out), for information and immediate

compliance/necessary action to:-

1. Al the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts, Delhi. It is
informed that the above mentioned Letter along with its cnclosure can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS for immediate compliance/nceessary action.

5. Branch Incharge, Record Room (Civil), West District, Tis Hazari Courts, Delhi.

3. Branch Incharge. Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Delhi.

ﬁ Chairperson, Website Committee, Tis IMazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as Website of West
District.

5. PS. tothe Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

6. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS.

W

(Harish Kumar)
District Judge (Commercial Court) - 04/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosurc:- As above.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSION JUDQEj JUN 206
SOUTH DISTRICT, SAKET COURT COMPLEX, NEV\"\;)ELHI. b .

o S9Ye_—~ 2600l \\ o
No. /RR (Civil)/South/Saket/2026 Dated: \-%l@ 26"
oy OREERT, A 1S
T M
The Ld. Principal District & Sessions Judges, _ .
South-East District/New Delhi District PHC/ Rouse Avenue Courts/
Central THC/ THC/ North-West Rohini/ North Rohini/ East KKD/North-East KKD/

Shahadra KKDY South-West Districts Dwarka New Delhi. J

Compliance of direction dated 09.01.2017 of Hon’ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tariff Singh).

Ref.;- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of Delhi.

Respected Sir/Madam,

This is to apprise you that the records of 9] execution petitions for the year 2012 & 2017

in Record Room (Civil), South District, have been identified during the period w.e.f. 21.05.2026 to
31.05.2026, which have to be weeded out. Alist of these files is annexed as Annexure ‘A’,

It is, therefore, requested to direct the concerned officer to circulate the same to the

Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A'
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id i.e. rrcivil-sk@dde.nic.in within
15 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed,

It is further submitted that in case no reply is received within the stipulated period of 15

days then it will presumed that there no such Appeal, Revision or any other matter in respect to the list
of cases specified in Annexure ‘A’ is pending.

This jssues with the prior approval of the Ld. Principal District & Sessions Judge; South

District, Saket Courts, New Delhi,

Encl. : Annexure-'A’,

Thanking you.
‘ Yours fajthfully, -

| b3 e
(Dr. Saurabh Killskirestha)
District Judge-04/Officer In-Charge,
Record Rooms, South District,
Saket Court Complex, New Deihi

Copy forwarded for information to :-

1.
2,

The PS to the Ld. principal District & Sessions Judge, South Distgct, Saket Courts Complex,
Copy to Branch In-Charge of R & I Branch, South District with the direction to circulate and -
upload the list of cases specified in Annexure-A’ on the Layers platform of South District and
also to circulate it on the official e-mail Id's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two-days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi. '
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LIST OF DECIDED €ASES FOR WEEDING OUT OF YEAR 3017 & 2012, EXECUTION 2017 & 3012 OF RECORD ROOM CIVIL SOUTH DISTRICT, SAKET
_|COURT COMPLEX HEW DELHI.

AL

- " TCose [__ R T : —[ T ' lﬁ:d.‘b. - o
SI.No[Gashwara No.___ [casemMo.  frear [petivener . |Respondeat tded/mmiyy) |Decision Type

1 SIVEXC CWH 2017 DRI 2017 BASAR CHAND MAHY KAMLA NTHRICOULE fst 030517 DISPOSED
7 AEEXE CWILIONT  EXDFCHTG 2006 WS HOME CREDITINDIAFIN WL 1TO GURPREF] SINGH 080571 7 DD
tOSNEXL VI 2017 [X 17 201717, 441 LAL RND MALL DA DAYA 090571 7 DISPUST D
4 BEXE OV 2001 BX 1MIS 015 ARR KAY £IN LEASE PVT 11D AVIAR SINGI 12/05/17 RE TURNLD
b ORITEXL CIVIJ0IT FXODIY 017 RAIFNDLR KUMAR KALIA MUHRAULL DFHIAL TRANSPORE 1 2/05/1 7 SATISHED
6 SBEXE W 2017 [X 2916 J016 AAR KAY HIN ILASE PYT 110 ARIINA 1200501 7 RE 1URNED
/OSIOEXI GV M7 DR 9716 J016 RAMESH KUMAR NIRMAL KANTA S 11GAL 194051 7 AL LOWE D
#  SADFXE CIVIL 2017 DR 24716 016 ARVINDLR PAL SINGH NIRMAL KANTA S HEAL 1940571 7 ALLOWED
9 RILEXE VN 2017 DR 21406 016 M/S AGHARWAL BROTHERS ST SUNDIR DRI 220501 7 DD

10 R EXE CWIE 2017 EX A 2007 MITTER SAIN GUPTA IS IWAH [IASS JINIA) 24051 T WITHDRAW
11 S4TTXT GV 2017 DRORIAD 2000 KISHARN LAL NAGIAL SMT RAIRANI 240N T ALLOWED
1 NIUDXE CIVIE 2005 X IBICHI6 2016 SUNI KUMAR M5 VIIAY SA1LS € OMBANY 2540571 FSANSTIED
FAOSISEXT OME 2017 DR 1205 2015 RAJEFV KUMAR JAGDISH YANAY VLA 7 ALLOWED
1A S ERE WL 2017 FX 13917 2007 MAHINDRA & MAHINDRA LIN SER 1T SUNIL {OMAR DAY/ 1 7 RE TLIRNE D
I S FPXETIVIL 2017 NRyiny 20011 RAM AVTAIR BRISHAN © ITAND SMT VINOD GHPLA & (RS OUDGA F ALEOWI )
I SIHeXt v 20 1X IR, 00 % NIKNI KITMAR HAIBARS LAl KAIRA DRAGIY P DISPOSE T
1} naa X o vl 20172 X 1200 )/ LD MG HDIC HANK T TN DNEQUIE 1auiish vyl LIp O0/06AT 7 RE TUIRNE T
HE O RAOFXE CIVI 2004 TX MHC)L6 2016 HDEC BANK L TD UNIDHE TOURISM PV 1 1D 0B/0BI1 1 RETURNED
19 SA1EXE CVIL 2017 UX THEMI6 2016 HDFT RANK | 1D VNIUE TOURISM 1vE LTD 0R/GS1 7 RETURNED
J0 SAZEXE CVH 20V/ BX DUOAB 2016 HDFC BANK LTD UMIDUE KURISM PVI (1D AB/0G/ 7 RETURNED
21 S543F X1 €IV 2082 FX ING A0TADHCH NIX AR PVl LED RARU IRAM 5] RO TIYA 910641 7 1’EILRNED
22 SAA FXE IV D17 EX JGA0 0106 PHOFNEX ARC IV LD SANT TLAM 61 7RI TURNED
SE WS TXE CNILJOIT EX 1310 2016 PHOCNIX ARE PVT 11D MINESH KHMAR DML T RE LIRKE 1)
24 SA6EXE CWN 2T EX 7106 2016 PHOTNIX ARC VI LTD CHANDAR PRAKASH SABOU 09/06/1 7 RETURNED
I BAYEXE LV 2017 FX TG 2016 PHOPNIX ARC PVT 1TD RAIFSH € HAIDHARY YL 1 RETURNE D
o NABEXLCIVI 20T X 14016 2016 PHOENIX ARE PVE 110 VINAY AHLIJA OTRA 7 /1 1URNE 1
24 KA XL Cvn 20} Ix1in? 2017 KIS CHODAMANDI AM INVESTME NT RAJW GHPLA & RS 96417 RE THRNED
P OSRNEXE OV 2017 DRG37 2017 SM1, SHARDA GROVER MRS NAMITA SINGI OUI0R/ 7 ALLOWE D
MOBSTEXE CMVIL 2017 EX Rafl6 J0T6 MfS AGMA FINCEIRE 1 1D MAHENDIR SINGH Q9/06/1 7 RETURNED
W 582 FXE O 2017 [X 62006 3016 M/S MAGMA TINE QP | TD EXAYA CHAND SONEA ORG 090611 £ RE TURNED
A SSIEXO O 2007 IX 66 2016 MyS MAGMA TINCORP | 1D SONAM & ORS 090641 7 HE TURNED
2 SSATXL CIVI 2017 X ASIHIG 2006 LRUF FINK FINARCT 11D ASHOK KUMAR 0260561 7 SANSHED
Vi SSREXE LIV 2017 EX RIBWIA 2016 TIRFC BANK | T PUSHPFNDRA € HOUDHARY 0305/1 7 RLTURNED
M ASKEXI CIVI 2017 EXAM9716 2016 HPEC BANK | 1D PRAVFS | YAIIAV A% 7 ETIRNED
A SKRPEXN] TIVIE 2017 Fx RIN28/16 MAKTNDIR UAr5/1 2 RELURNE )

2016 M/S HOME CREDIT INDIAGIN PVT LTD
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2006 HATNEIM Wi
ANT6 M/S KOTAK MALINDIRA RANK

T 20016 MSINDUSIND BANK { TD

2016 175 INDUSIND BANK 11D

2016 KOTAK MALINDHA BANK

2016 MAGMA FINCORP | TD

2016 MAGMA FINC ORP I TD

2016 HOGC DANK 1 11

2016 M5 RANSAI ( REDITS (TN

2000 MAGMA | 1N GRP L ID

2016 M/S SEHIRRLRAM CLEY LINION FINARCE | T
20716 M SHIERAM € 1TY HINION FINANGE | 153
2016 1% SHRIRAM €17 UNION HINANEF 1T0
2016 M5 SHRERAM CITY ONION FINANGE 11D
Z000 S SHRY AR 0 11Y UINION FINANCT 1 10
JOIGMMAE LAL CHIT DEINDY IV F T

DR MYS T LAL CHLL PHING PYT L ID

2000 HDFC BANK [ 10

A6 WS HOME € BOOIT INDIAFIN PV 1)
JRF 7 AHHISHEK M1 FIRA

JOT6 2% HINDBUA LUV AND FIN | T

2006 M/S HINDUIA L YL AND FIN ) TD

D16 IE ) BANK ) 1)

2016 HPTC BANK 1113

ANWAR ALAM KHAN { (R
DHARM DASS | AkRA
SANIAY SINGE

SANIAY SHARMA
ARVIND KUMAR S1IARMA
IVEREH-R SINGH

SHIV DAYAI

ZAIFD SAHAY

VINOD TANWAR
BHARAT SINT

Gl MO
NHARMENDFR

AR S1IADAR

RUPINDF R SINiSH
SURA] PRAKASIT
SHIY €A

SUHOY HUPEA

Hln HITRA PRAVIN
AN AMAAN
RASHID RAITTE M
NANID KISHEH & (RS
MOy KASI

SANIN ALE & ORY
ARLISAL AZMI

006 FS TANEJA COMPLE TE BOME SOFOTIONS MIS 3RD DEMENSION AR IR

2016 SANJAY TAN] JA
AN16 Mf% SRR TAM CITY UINION FINANCE | ID
2016 M/S SHRIRAM CETY UNION TINANCL {113

MY2 RAJFFV SINGIE

2002 M5 SHIU RAM € 1Ty HNION [ INANCE (TP
N2 (M BAHAIN I

12 M/S TRUL TINK FINANCT ETD

2002 075 TRUE LINK TINANGE 11D

M IR0 DIRE NSION AR T
RAVINDLR SINGII .
PRAVIEN LOHIA

MiSRK GLOTAL SIAL & S
200 NACH MOTIIERSTIN 1001 TFCHNGD OGY ) My SUHAGUN FNTTRPRIST S & O

RAkA

MALESH KUMAR
RAMIFET SNH & ORS
AAS MOND & RS

12 NATESEECHAND JAINCDT O EASS DHHROIKIOR . SUBHASH SUIAL YA

212 M SUERRAM CHY SINION FINANCE 11D
2012 BAIRANL, LAI

KHUSEI RAM
MITRAM & DRSS

U FRE(URNT D
09051 F RETURNE D
0540571 7 RETLRNE )
00517 RETURNED
0RO FHLTHURNLD
0970541 7 KT THRNE [}
nH05%/17 RETURNED
1170541 7 RETURNED
12705417 HF TURNED
20010 2 RF TURNE ()
1h/051 7 R TURNE D
1hjO5/1 7 RETURNE L
TRA0%1 T IG THRNED
1RO T RE TURNE E?
1O/ON1 7 RT VUIRNETS
1 HO%F) 2 BE VNG
VRS T RETHRNE D
10541 7 RETURNT D
1M1 RE TURNE D
197051 7 Tt

23051 # Rl VURNE |}
40N ) 7 RELLIRNE D
24 LT SATISTIED
SH005/1 1 RLIVRNE D
AHINST IS TTLD
2051 751 1ILED
60517 RETURNED
20/005/1 7 RFE TURNED

1012417 SATISTIED
1RO 14

PUIT2 SATISHL D
LI/ 2 SATISEIN L
FOUL1E2 SALISHIED
POIT 2 SANSEILD
2B 2 SANSKE DY
29N 2 SANESEIRD
1 2] 2 SATESEN [
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2P0 M/ TR TINK FINANG L 1 1D
A0U2 MS TRUL LINK T INANEE 41y
20T MUS THUE { 1K FINANCE )1 1D

2012 NASIR KHAN

2012 M5 ROTAK MAHINTIRA BANK

2017 ANANID PRAKASEHT [AIN
IO09 MDD HAMEE)
HIDEMD HANLTT
2008 MDY FIANEES
2008 M HANFE
2008 M{Y HANLLF
JODA MDY HANCES
S0fIB MDY HANLLT
UMD HANCES

2010 M/S TRUD LINK FINANCL 1 IR
2011 RAVI KIIMAR MAI HOVRtA

2002 MANMONAN SINTG 3
017 MANTY KUMAR

AL KELA DLV K ORY
NARE SH KUMAR & 11R%
SUNN & (RS

HIMTAZ KHAN
MANDET P SINGH VIPPAL
SET. LAXMI DT VI A DRY
SMT RASIIDAN

SMT RASHINAN

SMT HASIBDAN

SMT RASHIDAN

SMI RASHIDAN

M1 RASHIDAN

SHT RASHIDAN

M1 RASHIDAN
RAMANIY

SUEHEL Y SINGIH

NI RAL SINGIHT

MIT NI KHANNA

ZOT0 M5 MAMINDRA & MATINDRA FIN IND | T ROBTASH & apes,

L8212 SATINERR D
312112 SANISEIL D
13122012 SATISFIE L
14712112 LATIST LD

141 2112 DAWISATISHIE ]
6B 2 SATISEIED
N304 2 COMPROMISE D
304412  DMPROMISEL
1304/1 2 COMPROMISED
030412 ¢ DMPROMISE D
03304712 COMPROMISL )
N3047) 2 € OMPROMISED
1310441 2 0 OMIPROMISE
11048 2 ¢ GMPROMISI Y
194041 2 SANTSEL 1)
13108412 DN

TMONT 2 PIALT WL )
QXL H12 ALLOWE S
M9 7 DAW




